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Fish Development in Orissa

1873, SHRI MANMOHAN TUDU
Will the Minister of AGRICULTURE be
pleased to state :

(a) whether some Centrally sponsered
schemes have been introduced for fish deve-
lopment in Orissa during the last three years;

(b) if so, the amount of Central assis-
tance given to Orissa for fish development
in the above mentioned years ; and

(c) the details of the fish development
programmes taken up in Orissa during that
period ?

THE MINISTER OF AGRICULTURE
RAO BIRENDRA SINGH): (a) Yes,
Sir.

(b) and (¢) Under the Centrally Spon-
sored Scheme of Island Fisheries Project
with World Bank assistance, Fish farmers’
Development Agencies have been set up in
seven districts of Orissa, viz. Balasore,
Cuttack, Puri, Ganjam, Bolangir, Sambalpur,
and Phulbani for development of 16,000 ha
of water area for intensive fish farming,
These FFDAs have so far brought a water
area of more than 4500 ha under scientific
fish culture upto June 1983. Under the same
project four commercial fish seed hatcheries
are to be set up in Orissa for producing
quality fish seed out of which three hatche-
ries are already under construction. A sum
of Rs. 38 lakhs has already been released to
Orissa so far out of Rs. 105 lakhs earmarked
as Government of India’s contribution for
implementation of this Scheme in Orissa-

The Fish Farmers Development Agencies
are also operational in the Districts of
Dhankanal and Mayurbhanj under the
Centrally Sponsored Scheme on Develop-
ment of Aquaculture. An amount of about
Rs. 6 lakhs has been released during 1982-83
under this scheme.

A new Scheme of brackish water fish
farming with area development approah
has also been introduced in Orissa in the

year 1982-83. A sum of Rs. 2 lakhs has

been released to Government of Orissa
during 1982-83 on ad-hoc basis for taking
up the project work.

Under the Centrally Sponsored Scheme
on provision of landing and berthing facili-
ties for fishing craft at minor ports, adminis.
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trative approval to the Government of Orissa
has been given in December, 1982 for Rs.
2.07 lakhs for construction of fishery jetty
at Sabelia (Rambha). A sum of Rs, 50,000/-
has been released to Government of Orissa
1982-83 under this scheme.

A centrally Sponsored Scheme on sub-
sidy for group Accident Insurance Scheme
for active fisherman has been introduced in
Orissa. A sum of Rs: 60,000 has been
sanctioned to Government of Orissa during
1983-84.

Lower Lagyap Hydel Project Ranipal Sikkim

1874. SHRI ANANDA PATHAK :
Will the Minister of IRRIGATION be
pleased to state :

(a) whether the Lower Lagyap Hydel
Project Ranipal, Sikkim has been completed
and is to be handed over to the State
Government ; '

(b) if so, whether Government are taking
steps to absorb the work-charged employees
engaged for this project in alternate jobs ;

(c) whether he is aware that these work
charged employees have expressed their will-
ingness to go outside Sikkim if they are
offered regular service with service benefits,
seniority etc. ;

(d) if so, steps Government are taking
to absorb them elsewhere outside Sikkim ;

(e) whether Government are aware that
work charged employees of Lower Lagyap
Hydel Project, Sikkim are currently on
peaceful agitation demanding their absorp-
tion in alternate jobs in view of their
threatened retrenchment on completion of
the Project ; and

(f) if so, steps Goverment are " taking to
their agitation and to provide them alternate
employment ?

THE MINISTER OF STATE - OF THE
MINISTRY OF IRRIGATION (SHRI
RAM NIWAS MIRDHA) : (a) Yes, Sir.

(b) Efforts are being made to absorb

them to the extent possible.

(c) to (f) : Some of the work-charged
employees are only willing to go outside
Sikkim. Some of the employees have been
absorbed in the field offices of Central Water
* Commission and efforts are also being made
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for providing alternate jobs to the extent
practicable for the remaining likely surplus
staff. From the information available, the
work-charged employees of Lower Lagyap
Hydel Project Ranipal, Sikkim went on
relay hunger Strike from the 28th October,
1983 and 9 employees went on indefinite
hunger strike from the 31st October, 1983.
However, the strike has since been unilate-
rally withdrawn with effect from the 5th
November, 1983. The Government is ex-
ploring possibilities for absorbing the surplus
staff in other offices of the Central Govern-
ment and State Government and other
Engineering Organisations at the Centre to
the extent practicable. The Government of
Sikkim have also been requested for the
absorption of the likely surplus work-charged
staff.

Exemption of ‘Rehab litation Residential
Lease’ Holders from Convenants of Lease Deeds

1875. SHRI RAM PRASAD
AHIRWAR : Will the Minister of WORKS
AND HOUSING be pleased to refer to
reply to Unstarred Question No'4589 on 22
August 1983, and state :

(a) Particulars of Delhi colonies along
with number of ‘Rehabilitation residential
leases, in each colony along with the land
rates applicable to each colony or groups of
colonies ;

(b) number of ‘rehabilitation residedtial
leases’ in each colony between 200 to 400
square yards; 400 square yards to 600 square
yards; 600 square yards to 800 square yards;
800 square yards to 1000 square yards; 1000
square yards and above;

(c) lay a copy of the terms contained in
the rehabilitation residential leases as pre-
scribed in the rules framed for the purpose
on the Table of the House ; and

(d) whether Government have received
representation from lesses other than re-
habilitation lesses to ban inspection on such
leases, if so, details thereof and Government
reaction thereto ?

THE DEPUTY MINISTER IN THE
MINISTRY OF WORKS AND HOUSING
(SHRI MOHAMMED USMAN ARIF) :(a)
“The information in respect of the rehabili-
tation residential leases currently being ad-
ministered by Land and Development Office,
is given in the statement, '

)





